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Indian students in erstwhile     Soviet Union 

579. SHRI AJIT P. K. JOGI: 

CHOWDHRY HARI SINGH; 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state; 

(a) whether Government have received 
any representation from Indian students 

studying in the erstwhile Soviet Union 
regarding continuation of their respective 
courses in Indian Universities; 

(b) if so, the action taken by Government 
on the representation; and 

(c) the steps taken/being taken by 

Government to solve their problems? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT 
OF EDUCATION AND DEPARTMENT OF 
CULTURE) (KUMARI SELJA): (a) to c) The 
information is being collected and will be laid 

on the Table of the House. 

Delegation of Australian Golf 
Experts 

580. SHRI B. K. HARIPRASAD: Will the 

Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state; 

(a) whether it is a fact that a delegation of 

Australian Golf experts, sponsored by 

Australia-India Chamber of Commerce 

(AICC) recently visited India to assess the 

potential for setting up Golf courses to 

international standards; and 

(b) whether the delegation's itinerary 

included Bangalore which offers a host of 

facilities for Golf enthusiasts? 

THE MINISTER OF STATE IN-THE 

MINISTRY OF HUMAN RESOURCE 

DEVELOPMENT (DEPART. MENT OF 

YOUTH AFFAIRS AND SPORTS) WITH 

ADDITIONAL CHARGE OF THE 

MINISTER OF STATE IN THE MINISTRY 

OF PARLIAMENTARY AFFAIRS (SHRI 

MUKUL WASNIK): (a) Yes, Sir. 

(b) Yes, Sir. 

 

Sports fields and playgrounds in Delhi 

582. SHRI SURESH KALMADI; Will the 

Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state; 

(a) whether it is a fact that the 
Delhi Administration has decided to 
development 50 sports fields and play 
grounds in Delhi; and 

(b) if so, what are the details   of 

the location of the sports fields to be 

developed, and what are the details of 

games facilities likely to be provided 

on these fiels? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF HUMAN RE 

SOURCE DEVELOPMENT (DEPART. 
MFNT OF YOUTH AFFAIRS AND 
SPORTS)       WITH ADDITIONAL 

CHARGE OF THE MINISTER OF STATE 

IN THE MINISTRY OF PAR. 

LIAMENTARY AFFAIRS (SHRI MUKUL 

WASNIK): (a) Yes, in a meeting held recently 

at Raj Niwas under the chairmanship of Lt. 

Governor, Delhi it was    decided    that    51 

spoils fields /play fields would be made 
functional by Municipal Corporation of Delhi 
(MCD)/Delhi Development Authority (DDA). 
Thirty of them will be developed by DDA and 
the remaining   by   the   MCD. 

(b) The details of the sites located by the 
DDA and MCD with facilities to be provided 
are given in the statement enclosed. 

 

I.    Delhi Development Authority : 

Statement 
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Prornoton  of  Literacy 

584. SHRI P. UPENDRA: Will the Minister 
of HUMAN RESOURCE DEVELOPMENT 

be pleased to state; 

(a) whether Government have decided to 
encourage non-govevnmental organisations in 
promoting literacy; 

(b) if so, what conditions have bee.; 
stipulated for releasing grants to such 

organisations; and 

(c) what is the number of organi-tions 
which are getting grants from Government 
State-wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT (DEPARTMENT 
OF EDUCATION     AND      DEPART 
MENT OF     CULTURE)      (KUMARI 
SELJA):  (a)  Yes, Sir. 

(b) The grants-in-aid is sanctioned to 
Voluntary Agencies under the Cen--ts-al 
Scheme of Assistance to Voluntary Agencies 

in Adult Education. A copy of this Scheme is 
available in Parliament Library, vfide Ace. 
No. RC 84339 (1-5), in which details are 
available. However, eligibility criteria is given 
below: 

In order to be eligible for financial 

assistance under this scheme, an agency 

should: 

(i)  have a  proper    Constitution, 

Memorandum or Articles of Associa. tion; 

 

 


